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leave to introduce 5 Bill to repea] the
Special Courts Act, 1979.

MR. CHAIRMAN: The question is:

“That leave be granted to intro-
ducg a Bill to repeal the Special
Courts Act, 1979.”

The motion was adopted.

SHRI K. T. KOSALRAM: I intro-
duce the Bill.

15.36 hrs. i

CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 326)

SHRI GEORGE FERNANDES
(Muzaffarpur): I beg to move for
leave to introduce a Bill further to
amend the Constitution of India.

MR. CHAIRMAN; The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India”,

The motion was adopted.

SHR]I] GEORGE FERNANDES: I
introduce the Bill.

—_—

1537 hrs.

CONSTITUTION (AMENDMENT)
BILL*

(Insertion of new qrticle 464)

SHRI GEORGE FERNANDES
(Muzaffarpur): I beg to move for
leave to introduce g Bily further to
amend the Constitution »f India,

MR. CHAIRMAN: The question is:

“That leave be granteq to intro-
duce a Bill further to amend the
Constitution of India.”

The motion was adopted.
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SHR] GEORGE FERNANDES: 1
introduce the Bill.

-

15.37 hrs,

ALIGARH MUSLIM UNIVERSITY
(AMENDMENT) BILL*

(Amendment of Section 2)

SHRI GEORGE FERNANDES
(Muzaffarpur): I beg to move for
leave to introduce g Bill further to
amend the Aligarh Muslim Uriversity
Act, 1920.

MR. CHAIRMAN: The question is:

“That leave be granted to intro-
duce a Bill further to amenq the
Aligarh Muslim  University Act,
1920.”

The motion was adopted.

SHRI GEORGE FERNANDES: 1
introduce the Bill,

The motion was adopted,

15.38 hrs.

RESOLUTION RE: TAKING OVER OF
WHOLESALE TRADE IN CERTAIN
ESSENTIAL COMMODITIES—contd.

MR. CHAIRMAN: Now, we resume:
further discussion on the Resolution
moved by Shri Sudhir Kumar Giri on
the 25th January, 1980. Mr. Chintamani
Panigrahi was on his feet.

SHRI CHINTAMANI PANIGRAHI
(Bhubneswar): While I was speaking
on the Resclufion I had said that dur-
ing the last two and a half years we
have seen how prices have gone up by
more than 22 per cent. This is a steep
rise in prices, as a result of which we
find that the entire economy of this
country is in a bad shape—rather, in
shambles. In spite of what we had
built up, because of bad management
of economy during the last two and

*Publisheq in Gazette of India
dated 1st February, 1980.

Extrao!:dinary, Part 1II, Section 2
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a half years, we have now inherited a
price rise which is galloping.

Before we think of how to deal with
this problern, the major constraint
before us is that there is an unprece-
dented drought which will result in a
sharp decline in production of foed-
grains, It is estimated that perhaps
the food-grain production will be less
by 12 million tonnes this year.

There is a sharp decline in indus-
trial growth also. It is because of
shortage of power, coal, steel, cement
and diese.. All fhiese are bottlenecks
now. Industrial growth has been re-
duced and strained labour-manage-
ment relafions also had added to the
decline in industrial growth.

Now, another constraint is the short-
age of wagens. It has come to such a
position that some wagons which were
carrying diesel to Orissa were hijack-
ed by the Railways themselves because
the Railways were short of diesel and
they took it for their own consump-
tion. That 4s The position we have
come to.

Another censtraint is the budget
deficit. After Chaudhuri Charan Singh
presented his budget the prices have
gone up to such an extent that the
deficit in the budget will be to the ex-
tent of Rs. 3,000 crores. Along with
that, there will be a trade deficit of
Rs. 2,000 crores. Even if we revise the
dra!. Sixth Plan, That may also become
ouldated in view of the rising prices
and other vottlenecks. These are ihe
formidabie challenges before us. How
are we to tackle these? This merning
there was an answer to a question in
which the hon. Minister has said how
the pricés have gone up.

In this Resolution the hon. Member
has asked for -the public distribution
system. We also wanied that there
should be a good public distribution
system. You will find that this public
distribution system was working nicely
upte, 1976. But after that, in almost
all the States, this public distribution
system has completely broken. It is
not that the public distribution system
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did not work, but there was a dif-
ferent outlook during the last two
and a half years; they wanted
to have a free economy and
that free economy has resulted
in the present difficultieg that
we are finding. Take the case of kero-
sene; Wwe have got the Indian Oil
Corporation, a public sector corpora-
tion, Take the case of grains or sugar;
we have got the Food Corporation of
India; we have also got the State
Trading Corporation. They are ex-
pected to manage these. But what do
we find today? The hon. Minister for
Commerce, in the morning, has given
some hints. Suppecse the Central Go-
vernment mmanages to send grains,
manages to send kerosene oil, manages
to send sugar, what guarantee is there
that the State Governments, many of
which are of a different complexion
from that at the Centre, and which
are now in the stage of confrontation
with the Cenire, will act in such
manners that the essential Commedities
reach the Common people. The way
the non-Congress State Governments
are preparing for confrontations with
the Centre are most surprising, when
there is a tension on our borders, Nine
non-Congress State Chief Ministers
gothered in Delhi and gave a threat
and warning to the Centre thai they
would fight against the Centre. At
this point when prices are rising in a
galloping speed, by 22 per cent, when
every effort has to be made by all to
check the rise in price, when all
secticns of the people who are
suffering from price-rise want that
the rise should be arrested, there
should be a decrline in prices, the
nine State Chief Ministers gathered
in Delhi and thought it proper to
hold out a threat to the Centre.
Then who- is there to control
the prices in the States? There-
fore, I would like to humbly submit
before the House that we should deci-
de to have a good public distribution
system which should be monitored at
one place—at the Centre.

Now, take the case of kercsene. You
send kerosene, say, to Orissa. Unless
you have a village Committee to
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whom the retailers are held responsi-
ble, you cannot control the price and
distribution. If it is Dot monitored
well, if it is not locked after well, you
cannot bring about the resull. Now
the kerosene oil is seling at Rs. 6 per
litre. It is somefhing unheard of,
unimaginable.

Similarly take the case of sugar. I
have suggested day before yesterday
that 65 per cent of the sugar stock
with the mills should go by way of
levy sugar to the market, and this 65
per cent of sugar should be sold at
Rs. 2.85 per kilo. There should be
rationing, there should be a card;
every consumer, ihe common man, the
poor people, should get sugar at
Rs. 2.85 per kilo. But now I find that
the levy sugar is not being released
and I was told that there is sufficient
sugar available in the open market
and, lherefore, the question of levy
sugar does_not arise. This is some-
thing surprising. Therefore, we shall
request the government to immediate-
ly release this 65 per cent of the sugar
stock as levy sugar to the States and
there should be an efficient pubiic dis-
tributiom system which has lapsed and
which should bz revived and every
consumer should have at least a card
and on his card he should get what-
ever quota ig allotted. Therefore, I
think a time limit shculd be fixed, say,
within 7-8 days this 65 per cent levy
sugar should be despatched to all the
States.

With regard to the wagon shortage,
the Food Corporation of India was
entrusted to lift this levy sugar and
send it to the States. But I have
gathered the information that the Food
Corporation of India has not lifted it.
I am told they say that there are no
wagons. Then who is to co-ordinate
between shortage of wagons and the
despatch and lifting of the levy sugar?
I hope some kind of a high-power co-
ordinating commitiee should im-
mediately take up this issue.

Take the case of coal. I am glad
that the hon. Railway Minister has
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to-day said that the 500-600 trains
which were cancelled due to shortage
of coal are being re-introduced be-
cause the availability of coal has
perhaps improved It is a good thing
and we are happy and the passengers
will be happy to know about this
thing. But so far as ccal to the con-
sumers is concerned, immediately a
certain percentage of this coal which
is now with the coal mines which
should work well, should reach the
consumer because in Orissa coal is
selling at Rs. 40 per maund. It is sur-
prising that coal which was selling at
Rs. 20 is now selling at Rs, 40. Simi-
larly in regarg to edible oil, we are
told that edible oi] is being imported.
To what extent it is being imported—
I do not know. Immediate maasures
are to be taken io see thai these items
reach the consumers.

Similarly, in steel there is a great
shortage. There is also an acute
shortage of cement. Though the con-
trolled rate is Rs. 26, a cement bag
is selling at Rs. 50. Everything is
in a mess and I would plead before
the hon. Minisfer that immediate steps
should be taken at the Central level
to see that all these essential com-
medities reach the consumer within
the next 15—20 days. Slowly the
movement should start and there is
a stage, as I told you earlier, the stage
of confrontation between the State and
the Centre. Unless the State Govern-
ments agree at least on this point thzt
everybody should co-operate to bring
down the prices and if there is amy
kind of pcaitical manoeuvring at the
State level to give a bad name to the
Centre immediately after the election,
a heavy responsibility rests on the
Centre, to see that if the States do not
co-operate and if they try to give a
bad name to the Centre, some im-
mediate sieps should be taken at the
Central level so that the vast millions
of the commen people, the poor people
and the consumers shall not suffer.
They have high expectations from the
government here and if they are dis-
illusioned with the State Govern-

ments, I am sure in the coming elec-
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tions they will discarq the State Gov-
ernments. I hope the Central Gov-
-ernment shoulg be careful about all
these things and see that as declared
by the hon. Minister all essential
commodities reach the consumer
‘through fair price shops in the States
so that everybody gets it.

MR. CHAIRMAN: Shri Rajan. He
is not present. Mr. Parulekar.

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri): Mr. Chairman, Sir, I
-stand to support this Resolution.

At the outset, I thank Shri Sudhir
Kumar Giri for having brought before
this august House this important sub-
ject for debate. This concerns every
-common-man. I hope and trust that
the Government would give a serious
thought to this problem and take im-
mediate steps to curb the price-rise by
-—ensuring supply of all the essential
commodities at reduced prices through
the fair price shops. 1 want to make
one more request to the hon. Minister
and to the Government. That is this.
Let us also 100k tc the problems above
the party level Let not the Minister
say that it has shot up when the
Janata Government was in  power.
This is a problem as I said, which con-
cerns all. Before going into the ques-
tion of remegies tg be found out for
reducing the price-rise, it would be
necessary to see as to how the prices
shoot up. On all the commodities there
was a rise in the price, Some
of my esteemed colleagues through
their speeches on this Resolution, said
that there was a rise in price through-
out the year 1977 and onwards in res-
pect of all the commodities. 1 find
that the statements made by the
esteemed colleagues are not cerrect be-
<cause we have before us the index
numbers of the wholesale prices pub-
lished by the Ministry of Industry. As
far as the item of sugar is concerned,
1 find from this table that its price
came down consistently from  June
1976 to June, 1978. The figures are:—

In June 1976 171
In June 1977 161.8
: In June 1978 153.6

Res.

So also js the case with respect to
edible oil

The figures are;—

June 1976 108.8
June 1977 186
June 1978 161

At least, as far as these two commo-
dities are concerned, namely, sugar
and edible oil, we find that within
a year from June 1977 to June 1978,
the prices did considerably come down.
With reference to pulses, foodgrains,
coal, kerosene, cotton; drugs and
medicines, there is a very little rise.
The disturbing factor is that from June
1978 to the end o December 1979, there
is a very big and very alarming rise,
especially in respect of coal where we
find that it is from 202.00 to 235.86.
That is the rise. I again submit res-
pectfully that I may not be in a posi-
tion to agree with my hon. friend who
said that throughout the period there
was a price-rise in all the commodi-
ties. But no sooner than from June
to September when this rise was
seen, the Government called a meet-
ing of the Chief Secretarieg of all the

States. I fing from the reports and
the records that at that meet-
ing the Union Cabinet Secre-

tary Shri N. K. Mukherjee and
also the Economic Affairs Secretary
Shri Man Mohan Singh attended. 1
would like fo ask the Government to
tell us as to what happened to the sug-
gesfions made by them. It is reported
that various important suggestions
were made to the States at that meet-
ing of the Committee. The first sug-
gestion that was made was that the
State Governments should strengthen
the public distribution system. Even
in the reply given to the Starred Ques-
tion No. 83 to-day, this position had
been admitted. To quote some por-
ticns from the reply:

‘“The distribution of certain selec-
tive items of essential commodities
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through the public distribution system
has become an important function of
administration to-day”,

If this Government also accepts- that
the distribution system should be
strengthened, I would like to knew from
the Government whether any effort
was made to implement the suggestion
from Septembe, to December and if
it was implemented, why the price
rise was not checked.

The second suggestion that was
made and considered in that meeting
was that Essential Commodities Act
should be vigorously implemented. If
I remember correctly, with reference
to this, cur great Leader and Prime
Minister at that time, Shri Jawahar
Lal Nehru had said that if we were
to check this blackmarketing, the maxi-
mum punishment should be enhanced
to death and the blackmarketeers
should be hanged publicly in  this
country. ...

SHRI CHITTA BASU (Barasat): By
the nearest post.

SHRI BAPUSAHEB PARULEKAR:
Yes, I would like to know whether the
Government is going to implement the
suggestion made by this great leader so
that this would be a deterrent punish-
ment. Instead of introducing legisla-
tion like the preventive detention, this
would be an effective measure. With
reference to this suggestion of that
body, I would request the Government
to tell this House as to how many cases
were flled in the various States, especi-
ally in Delhi.

The other suggestions made in ‘that
meeting were that the Government
should strengthen arrangements for
maintaining the prices of essential com-
modities. The State Governments
were told that stock holding limits
imposed on sugar dealers with efTect
from 6th September should be enforced.
Sugar dealers licensing order should
be amended to ensure that licensing
limits are brought down. Sugar Price
Control (Order) should be enferced
strictly to ensure early availability of
sugar at fixed prices. The State Gov-

FEBRUARY 1, 1980

e e I

wholesale Trade €te. 264
Res,

ernments were told to buy sugar from
factories and supply it through the
public distribution system. Prosecu-
tions under the Sugar Prices (Control)
Orders should also be launched against
defaulling sugar factories. Action
should also be taken against the fac-
tories whose sugar quota lapses. As
regards imporiant edible oils, the Siate
Governments were told that all their
rejuirements would be met by the State
Trading Corporation.

All these suggestions were made in
a committee of high officials. 1 would
like to know whether these particular
suggestions were implemented cr not.
If the suggestions were implemented,
why the prices did not come down. Is
the Government going to implement
lthese suggestions as the prices during
the last four-five months did not come
down?

In fact, I wanted to make a few
more suggestions, but as there is no
time, I conclude my speech here.

SHRI CHITTA BASU (Barasat): Mr.
Chairman, Sir, I rise tc support the
Resolution moved by my distinguished
friend, Shri Sudhir Kumar Giri. The
Resolution is not only timely but ap-
propriate also, particularly in view of
the fact that the prices of essential
commodities are soaring very high
with every passing day without being
checked,

There are certain economic con=
straints which the hon. House and the
Government should take note of. We
are passing through constraints of eco-
nomic crisis which is marked by ex=
traordinary price rise. You will
understand the exact extent of the
price rise today if we were merely to
look at the official figures of the Gov-
ernment itself. The wholesale price
index for all commodities (base year
1970-71-100) rose tp 224.2 during the
week ended January 12 from 223.2 in
the previous week. This price rise was
higher by 1 per cent from the previous
year and 20.5 per cent as compared
with previous week and that of a year
ago. It means there has been a con-
stant price ri8&in eur country. You
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16.00 hrs,

would also agree with me that one of
the major factors of price rise in the
increase in money supply. The money
supply position in our country has been
constantly on the increase. There has
been deficit financing also. The un-
covered deficit was Rs. 1356 crores. It
is expected to tcuch the staggering
figure of Rs. 2500 crores. There is
runaway infiation. Some say that to-
day the inflation is in the region of
more than 25 per cent. There has
been the incidence of tax burden in
immense proportions. Under these
circumstances, price rises are bound
to take place. Not only that. There
has been a certain decline in produc-
ticn of certain consumer items. For
example I want to mention sugar and
eclihle oils. During the crushing season
of 1979-80, the total production of
sugar was 295,000 tonnes, as against
395,000 tonnes during the correspond-
ing period of last year. Vanaspati pro-
duction has also gone dewn to a very
great extent. During the first 7 months
of 1075-80, the total vanaspati produc-
tion came down to 358,000 tonnes as
against 392,500 tonnes during the cor-
responding period of last year.

I mentioned these two items only to
highlight the fact that while the pro-
duction of the consumer goods is
declining, production of durable con-
sumer goods which is used generally
by high-income people is increasing.
So, unless Government has a pro-
gramme of ils own to step up consumer
food products, there will be a further
increase in prices. All these things prove
that unless there is some kind of a
curb, this price rise cannot be halted
or arrested.

Even to-day, much has been discussed
about the public distribution system.
Let us also see what has been the
actual result of the public distribution
system. According to the reply given
by the hon. Minister just to-day in the
morning, 232,000 fair price shops are
claimed to have been established, and
they cover 5,828.6 lakhs of people.
There have been a good number of fair
price shops and the coverage also is

Res.

not very bad. In spite of the fact that
this prcgramme was there, prices con-
tinued to rise. Therefore, a free mar-
ket operalion is not going to bring
down the price rise,

While we are speaking about the
price rise, there is also the problem of
price fall. Particularly, the prices of
essential commodifies are rising at an
alarming rate, but the prices of the
agricultural products are falling. For
example, jute price is falling, while
the jute goods prices are rising. Raw
cotton price is falling, while the cloth
price is rising. Sugar price is rising,
but the price of sugarcane is fa'ling.
This is the paradox, and this paradox
cannot but happen in a mixed and
capitalist economy. So, some kind of
a restraint and a new orientation of
poiuicy has to be adopted.

And therefore the hon. Member has
rightly pointed out that if free market
operation is allowed to continue, the
prices cannot be brought down. There
fore, he has suggested that the govern~
ment should take over the wholesale
trade and curb the price rise by en-
suring supply of essential commodities
at reduced prices. Unless the textile
indugtries are nationalised, unless the
cotton industries—there is a monopoly
purchase of cotten—are nationalised
unlesg the jute industries are nation-

alised, wunless the jute purchase
is done through a nationalised,
agency, there is no possibility

of the prices coming down. If there
is no State take over of these very
vital sinews of our economy, there is
no possibility of the prices coming
down. This is one part of the resolu-
tion, that is, the government should
take over the wholesale trade and
thereby curb the price rige. The
other part of the resolution is that
after taking over the wholesale trade,
the government should also try to see
that those egsential commodites are
distributed through a public distribu~-
tion system. It is not only a question
of distribution through a public distri-
bution system, but a question of subsi-
dy also comes. Unless the government
takes over the physical centrol of it,
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unless they give subsidy, unless essen-
tial commodities are available to the
people at considerably cheaper rates,
the question of price rise cannot be
solved.

The resolution has two parts. One
is the take over of the wholesale
trade. This is a very important part
of the resolution which the govern-
ment must study. The second part of
the resolution is the public distribu-
tion system. The public distribution
system which has been adopted so far
and pursued so far has failed. I
want to know what steps the govern-
ment propose to take to improve that
system so that prices come down. I
again support the motion moved by
my friend Shri Sudhir Kumar Giri.

SHRI CHINTAMANI JENA (Bala-
sore) : ‘Mr. Charman, I am thankful to
you for kindly allowing me to speak
on this resolution. When we consider
about the price rise in the country, we
should definitely look to the public
distribution system which is there at
present in the country. There are
enly two lakh six thousand fair price
shops which are dealing with the
public distribution system. But as
per government's report, the require-
ment is about six lakh fair price shops.
It means the rest four lakh fair price
shops are to be opened. But you will
be astonished to know that in some
states like Orissa, these fair price
shops are dealt with by some political
workers who are running the govern-
ment in a State like Orissa. The
dealers are appointed by a committee
consisting of concerned MLAs, BDOS
and ACSO. You must be knowing
that the government which is running
in Orissa does not look to the interest
of the local people. They are appoint-
ing these dealers from their own
party workers who do not look to the
interest of the people. So, I request
the government through you that
while appointing these dealers, they
should revise the procedure of ap-
pointing the dealrs so that they may
not be selected by the political work-
ers: they should be appointed by the
officials. Similarly, supply of con-
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sumer goods edible oil cloth, ete are:
to be taken over by the Union Gov-
ernment, Unless these are dealt with
by the Union Government, private dea--
lers and private wholesalers do not
look to the interest of the poor people
9£ this country. Sc automatically there-
is price rise in essential commodities.
Similarly, I should like to point out
some other disadvantages which are
faced by the adivasi Harijan and other
poor people in the backward areas.
They do not know whether the
Government cares for their interest.
since all the consumer goods and es-
sential commodities dealt with by
the government are not reaching them
and they are not benefited at all. In
1976-77 when there was Congress
Government there was enough food-
grains in the country and there was
surpluses in fcodgrains. But when
the Janata Government came to power
due to their mishandling of foodgrains
and essential commodities, there was
a rise in prices. In the data given by
the government in reply to a starred
question, you will see that every
month the price was rising. I think
it is due to the mishandling by the
previous government.

Similarly, I want to bring to your
kind notice about kerosene. You will
be astonished to know. XKerosene is
most essential in the rural areas. It
is not available. Production and
supply is not adequate. If it were
dealt with through proper dealers then
to some extent people would have
been bnefited. But now the dealers
who are selling kerosene are appoint-
ed by political workers, political
parties. Those who are now running
the Government of Orissa especially
do not care for the bnefit of the
people; they are appointing kerosene
dealers from among their party work-
ers. Ths procedure of appointing
kerosene dealers from political party

workers should be changed. Wth
these words, I thank you.
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q o & 4w 1 &% U9 ¥ ' AES
07 fede @@ @ § A7 v ft ™ F fod
qard ITTAT ATAT g, a1 HAr HELRZ FI WL
4 7z wg famr wmar & f& F=w wewT
£ HIX ¥ TWY FIH ISC AT I § AEA o™
LIETIIE SO A e B T S E s
A 9T W 21 %9 A § qSq ACEA
97 e 19 &7 wifge ata & fe o
AT O ¥Fq U IATHI ¥ qvwA @, IA W
W9 WEgA FEI T AFT | Agi AF ZTA] FT
E’#ﬁ%’,a‘a{mmmﬂﬁ%:mf“
FATH FE BT AHAT AEY # ) F® AT T
aw & qrAeT & W & gwim #wvar g fF
AFFT AHTT A A qEOE F QA W7 A
¥ ot gare @ @ & v & fowfeq &
arfse wfx wfgass #=w Io1 &€ TIw &I
HIH FAA1 F TEA  TGAOAT

SHRI N. G. RANGA (Guntur): Sir,
I am glad to associate myself with
the spirit behind this resolution.
Everyone knows that private trade
has been holding to ransom both the
producers of primary commodities on
the one side and the consumers on the
other. All of us belonging to all poli-
tical parties have been repeatedly
saying that this has got to be reme-

.died. Therefore, most of us have also

been supporting the idea of the State
taking it over. But unfortunately
whichever political party comes to
power, they fight shy of taking the
necessary action in this regard.
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Take, for instance, sugar industry.
A number of committees and commis-
sions were appointed in UP by the
UP Government and every one of them
suggested taking over the sugar in-
dustry. But none of the Governments
manned by various political parties at
various times has taken wup this
matter seriously because of the poli-
tical and economic interests behind
the sugar industry, on which most of
the political parties come to depend at
the time of the elections. This is an
open secret. I do not wish to go into
this vexed question of nationalisation.
But so' far as wholesale trade is con-
cerned, should not the Government
try to make experiments with one or
two commodities, then next end it to
other commodities, by entering into
the wholsale trade and gain some
commanding heights so that there
wounld be competition between State-
trading on the one inside and private
trade on the other, in the hope that
as a result of thig competition the pro-
ducers would be benefited and the
consumers also may be protected?
Somne effort has got to be made in
this direction at some time or the
other and I sincerely hope that our
Government, the Congress Govern-
ment, would try to make experiments
in this regard.

It is high fime that the Govern-
ment should begin to study the pos-
sibility of adopting what is known
as the dual price system for most of
the essential commodities which go
into the family budget of the workers
and peasants in rural areas as well as
urban areas. What is happening is
* that the peasants are not being paid
remunerative prices, although all
parties are agreed that the peasants
should be assured of remunerative
prices and all of them have been sup-
porting the idea of support price.
Different Governments have not only
accepted the principle but they also
tried %o fix the support prices. But
the support prices that have been
fixed so far have not been adequate.
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They do not cover all the costs of pro-
duction, not to speak of assuring the
farmers a remunerative price.

Secondly, how are the suppert prices
and remunerative prices to be fixed?
Are they to be looked at only from
the farmer’s point of view or from
the point of view of agricultural
workers also? According to me, pri-
marily the point of view of agricultu-
ral workers, self-employed peasants
who invest their family labour in the
production of these agricultural com-
modities, their basic needs for human
survival and human decency, should
be given priority to start with. Based
upon that, you should begin to work
up to the cost of production and from
that you should go to a remunerative
price. If you fix the remunerative
prices on that basis, you may find
that such prices would be  much
higher than the prices being paid to
lhe agricultural workers and pea-
sants, but nevertheless, they must he
paid. How can they be paid? They
must be paid by the consumers. Who
are they? Is it not a fact that more
and more of our people who have
come to be employed in government
services ag well as private services
and industries are earning very much
more than what is being earned by
the farmers, agricultural workers n
the rural areas and self-employed
people? They are earning many times
more. Should not these be people
made to pay remunerative prices for
all the essential commodities that
they depend upon, which they con-
sume? Till now this principle has not
been adopted and it is not on this
basis that these prices are being fixed.
I want serious consideration to be
given to this particular principle. Once
it is done, there is the other question

" also. There are consumerg and con-

sumers, the poorer consumers, the
not-so-poor consumers and richer con-
sumers,. I want some distimction to
be made between the rich consumers
and the poor consumers. Se far as
the poorer consumers are concerned,
these essential commodities should ke
made available at subsidised prices
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through State-owned shops, coopera-
tive shops and wvariougs other shops
also that would be licensed by the
Government, . over which Govern-
ment would have some control. Hew
are we to meet the subsidy? It is
going to be a very high figure. It
may come to easily Rs. 500 crores or
even Rs. 1000 crores for the whole
of India. Where from is this money
to come? Just as all these friends
now claiming to speak for industrial
labour and belonging to different
political parties, have been asking for
dearness allowance and all kinds of
allowances in order to enable their
industrial workers to meet these rising
prices, so also all these Government
employees and other people who are
getling more than Rs. 1,000 a month—
I would even like to go down
Rs. 500 a month—_must be made to
pay so much more in order to yield
the necessary sums which would be
needed to subsidise the consumption
of these essential commoditieg by the
poorer classes of people. Sir, it is a
social challenge as well as a political
challenge. I hope that all those
friends who have been standing for
industrial labour, even for the Cen-
tral Secretariat’s so-called labour. and
all these Government officers and
other officers employed in private
enterprises, would be willing to accept
this principle and then persuade all
these Increasing numbers of so-called
intelligentia, who are employed in
various Services to be willing to pay
higher prices than what they are pay-
ing today. It is only a part contri-
bution that they would be making
towards the social well-being. Da
they not have any kind of duty at all
towards the rest of the society? Is it
the duty only of the agricultural
workers and the self-employed arti-
sans and of the peasants themselves
to go suffering at the cost of their
own health hygiene and happiness
to be content with ever low prices for
their agricultural commodities for
their services in order to pamper all

these rising classes, upper middle
classes, richer classes of educated
So, I

people, and urban people?
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would like the Government to make
a study and go into this matter in
depth and try and see how far they
can possibly extend the present prac-
tice that they have been having in
regard to sugar consumption, sugar
marketing, where they have got two
prices. Let them extend it to other
commodities also ang in doing so, let
them make sure that the producers
of primary commodities get their just
remunerative price, a living wage. A
living wage not only for the indus-
trial workers for whom all our
friends have been clamouring
from ail sides of the House all the
time, not only now, but for decades
and decades, a living wage for agri-
cultural worker, and also for the
farmers especially the smaller farm-
ers, the poorer farmers should be
ensured. Based upon that, you fix
the price, on that price put something
more in order to finnance the subsi-
dised commodities which have got to
be placed at the disposal of the poorer
people.

I woulq like these points tp be care-
fully examined by my hon. friend,
Shri Pranab Mukherjee. 1 know
Indiraji is all for the poorer people.
It is for that that the poorer people
have stood by her and it is because
of that that we have come here to
the House in such large numbers.
Those poorer people demand justice,
and Indiraji is keen on doing the
maximum possible justice, but she
needs the co-operation of the Cabinet,
of Members of Parliament, of the
State Governments and of the State
legislatures. It is a kind of national
mission that she is charged with. Let
us not look at it ijn a partisan manner.
It is all right that we go on fighting
each other like cocks at the time of
the elections, but once the election is
over, the masses are watching us, We
must fulfil their basic demands. If
we are to satisfy those basic demands
we must be sincere and see that we
live up to our professions and help
them to get two things.

Firstly, they should get their baslc
needs at subsidised oprices =
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which would assure them a living
wage, a life which is humanly possi-
ble to live. At present more than 50
per cent of our people are living be-
low that leve], Secondly, we must as-
sure a basic wage to the agriculturists
and producers of primary products.
I hope all our friends would be will-
ing to support and strengthen this
approach to this problem and offer
theiy co-operation t, the Central Gov-
ernment there through their local
governments and assemblies

MR. CHAIRMAN: The House has
agreed to two hours for this Resolu-
tion, Only 23 minutes are left, and
the Minister has to intervene and the
Mover has to reply, There are two or
three more Members who wish to
speak, If the House agrees, we can
extend the time by half an hour,

SEVERAL HON. MEMBERS: Yes.

SHRI A. EKALANIDHI (Madras
Central): I would like to express my
views on behalf of the DMK Party
on the Resolution moved by Shri
Sudhir Kumar Giri.

There has been an abnormal price
rise in essential commodities which
nobody cap deny. Particularly prices
went up to a very great extent, un-
imaginabie extent, during the two and
half years rule of the Janata Party.
Their attention was mainly focussed
on retaining their seats seeking posi-
tions ang power and on solving in
fight of their party. They had totally
forgotten the poorer, downtrodden
and weaker sections of the Society.
The new Government has been form-
ed with a massive mandate under the
able and dynamic leadership of Shri-
mati Indira Gandhi, and people are
expecting that this Government would
solve the problem by checking the
price rise effectively. The distribution
of essential commodities, particularly
foodgrains, pulses, edible oils, coal
ang kerosene should be streamlined
so that they reach the poorer and
middle class families at fair and rea-
sonable prices,
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With regard to coal supply, the dis-
tribution was mishandled by the pre-
vious Government resulting in the
cancellation of many trains as a result
of that the foodgrains ang other com-
modities could not reach the people
in proper time, leading to a big rise
in prices. It has also affected directly
and indirectly the smal] scale as well
as the large scale industry, again con-
tributing to a price rise.

There is an inefficient and useless
Government in Tamil Nadu run by
Mr M. G Ramachandran who does
not bother about the poor and middle
class people but bothers about retain-
ing his Chief Ministership, and -also
at the sametime wants to act in films
to retain his lost popularity. He
had promised ;o open about 20,000
fair price shops in the rural areas, but
nothing has been done 3o far in our
State and the result is that the poor
people have to fare a lot of problems.
They have to stand in queues for
hours together to get kerosene and
other essential commodities. Regard-
ings diesel supply, I may say that lor-
ries are standing in queues on the
roads for hours together to obtain
five litres of diesel oil, This causes a
lot of hardships to the people in var-
ious ways. It affects the coolies and
the workers and the day to day ac-
tivities of the people. Therefore, 1
would request the Minister to ‘take
effective and strict measures to solve
the problems of the people by control-
ling the price rise and streamlining
the distribution,

Sir, I thank you very much for hav-
ing given me an opportunity to ex-
press my views on this resolution.

SHRI GHULAM RASOOL KOC-
HACK (Anantnag): Mr, Speaker, Sir,
the issue before the House'is of vital
public importance and it is a progres-
sive resolution against anti-social ele-
ments. It seeks tp fing a remedy to

the disease that is sucking the blood

of the common man. No doubt, legis-
lations have been enacted from time
to time to prevent hoarding and pro-
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fiteering, but it has been found ina-
dequate to meet the requirements of
the situation and for solving the pro-
lem urgently, No doubt, we have the
Essentia] Commodities Act, but what
we have experienced so far is that it
has been more in breach than in com-
plinance. So, the necessity has come for
meeting the vacuum that has been left,
by flagrance of this law against those
who indulge in profiteering and hoard-
ing. Some members opposed it on
the basis that it would wviolate the
fundamental rights of the peopie, T
do not agree with them because fun-
damental rights are liberties that one
can enjoy with regarg tp one’s pro-
perties, but there should be no liberty
to suck the blood of the common man.
While the Constitution guarantees
certain fundamental rights, it has
kept certain checks and balances and
these checks and balances are in the
form of this resolution before the
House. It is progressive in nature.
On my behalf and on behalf of the
State of Jammu ang Kashimr, I sup-
port this resolution with all the str-
ength at my command. The public
in general are awaiting an answer to
the various problem facing them. We
must give ap answer, which would be
satisfactory to the electorate, who
have supported us and who have re-
posed their confidence in us to solve
their social probiems,

THE MINISTER OF COMMERCE
AND STEEL AND MINES AND
CIVIL SUPPLIES (SHRI PRANAB
MUKHERJEE): Mr. Chairman, Sir,
1 appreciate the viewpoint expressed
by hon. members who took part in
the debate on this resolution and I
share their anxiety ang concern on a
very vita] problem  with which we
are confronted today. In fact, from
the beginning of the session, either
in this House or in the other House,
the hon. members are drawing the
attention of the Government and try-
ing to express their views, if not on
any individual item, on the question
of soarding prices either in the form
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of Calling Attention or in the form
of questions or in the form of this
resoiution., Therefore, the gravity of
the situation and the importance of
the subject is known and we are fully
aware of the problem itself.

At the same time, we shall have to
keep in ming that it is not g fact that
sudden.y we are confronted with a
situation where prices are rising by
leaps and bounds. If we look at the
state of economy for the last three
years, we have found and I agree
with the hon. Member, Shri Chinta-
mani Panigrahi, when he pointed out,
that so far as the health of the eco-
nomy is concerned, it was not so bad
but it was the question of bad mana-
gement, Perhaps, it would not be
wrong if someone comes to a conclu-
sion that the present state of affairs
is largely because of the bag manage-
ment of the happy state of economy
which the earlier Government inherit-
ed in 1977.

What was the position? I do not
say that there was no rise in prices.
There was inflation and it was of the
order of 12 per cent, But, at the same
time, there was a buffer stock of food-
grains to the tune of 18 million ton-
nes; there was an industrial growth
rate of the order of 10 per cent for
the first time in  this country and
there was sufficient cushion so far as
foreign exchange reserve was con-
cerned, What is the position today?
We are confronted with a rate of in-
flation of the order of 21.3 per cent.
You will be surprised to know and
the hon. members are well aware of
it that when the Budget was present-
ed by Mr. Charan Singh for the year
1979-80 and when his attention was
drawn to the very fact that in the
state of economy like ours, a huge
deficit of the order of Rs, 1300 crores
and an additional dose of taxation to
the tune of Rs. 650 crores and odd
are bound to have an adverse effect
on the price front, as usual, it was
pointed that there wiil be no effect

on the prices.
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would just like to draw the atten-
tion of the hon, members to certain
very salient points on that score In
January, an increase in price was
0.6 per cent; in February, it was 1.8
per cent (pre Budget) and , immedia-
tely after the Budget, in March, it
wag 3.4 per cent; in April], it was 7.1
per cent and today it is 21.3 per cent.
Somebody may simply say that we
.are importing inflation. No doubt,
there is an element of truth in it.
With a rise in oil prices, certain per-
centage of inflation is imported. There
is ng doubt about it. But it is equally
true that whep you have stagnation in
growih, when in the last three years
the gross national product is of the
order of 4 per cent and 4.1 per cent,
if the money supply persists to con-
tinue in the order of 17.1 per cent and
17.2 per cent, in spite of resorting to
various selective credit policies by
the Reserve Bank and that wag ini-
tiateg by the previous Government,
not by the Janata Government but
by the Government headed by the
Congress party, in spite of these
selective credit policies, in gpite
of the dear money policy pursueg by
the Reserve Bank continuously over
a period of years, when the expansion
of money supply is 17.1 per cent und
growth is in the order of 4.1 per cent
to 4.4 per cent, it is bound to have its
effect on the economy and on the pri-
ce front. Added to that, the budget
which was presented had a huge de-
ficit and there were taxes over almost
all items, which was supplemented
by the hike in the Railway freight
by 5 per cent to 10 per cent, There-
fore, it somebody comes to the con-
clusion that there was lack of ade-
quate will to tackle the problem,
what is wrong? Capacities were allow-
ed to remain unutiliseg in essential
sectorg like cement and steel, in allu-
minium and coal. Whatever capacity
we had developed over a period of
years by investing national resources
and whatever we hag reacheg in the
earlier years— I am not talking of
expansion. ] am not taking of in-
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creasing—but even the level of pro-
duction (you were in charge of the
Steel Ministry) which we had in 1976-
77 wag not maintained in 1977-78,
1978-79 and 1979.80. Therefore, we
are placed in a situation where we
find there is stagnation in economic
growth, there is stagnation in GNP,
there is high rate of monetary expan-
sion, there is international crisis. Over
and above that, the eroneous fiscal
policies contributed simultaneously
to the rise in prices.

At the same time, I woulq not lhike
to simply pass op the responsibility
to the previous regime. When a Gov-
ernment takes on responsibility, it is
the responsibility of the Government
to rectify and take corrective measu-
res wherever they are needed, For
that, one such area is the improve-
ment of the public distribution sys-
tem_ But it takes time. The infra-
structure which was built up was un-
fortunately not allowed to function
properly It is not merely arithmetic
whether we can open fair-orice shops
in a large number of villages and
whether we can extend the coverage
commodity-wise, area-wise or popu-
lation-wise,  According to statistics
angq arithmetically, these things are
all right. But the moot question is
whether we are in a position to take
essential goods tp various points of
consumption so that people can take
the opportunity of getting them. That
is the moot question; that has to be
built yp. But unfortunately, here also
there is a difference in the approach,
Nobody in this country would deny
that speculators and hoarders play a
role in exploiting the situation, parti-
cularly when there is a shortage.
When State Governmentg are provid-
ed with an instrument, they take a
lukewarm attitude. It 1is not the
Congress Government which is runn-
ing the states in this country., In
only one state the Congress is
entrusteq with the responsibility of
‘managing the administration of the
State.

AN HON. MEMBER: What ig the
position of prices there?
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SHR] PRANAB MUKHERJEE: I am
comig to that. Why I am saying this
is because when there is g shortage
speculators and hoarders are taking
the opportunity, how are you going to
deal with them? When the guestion
comes up I will deal with it in details.
But now I can tell you one simple fact,
So far aas the Essential Commodities

Act is concerned you will be surprised

to know that in one State alone, in
West Bengal, more than 13000 cases are
pending—and pendig over a period ol
years, under the Essential Commodities
Act, of which so much is talked about.
Instruments are there; Acts are there
but you don't want to utilise them.
There is no denying the fact that all
sorts of economic offences were indulg.
ed in during the last three years. In
not a single case was COFEPOSA ap-
plied. Raids were conducted, but the
raids were conucted not on economic
offenders but on political opponents.
All the smugglers became honest, all
the hoarders became honest. There
was ng need for the application ol
COFEPOSA: there was no need for the
application of tax raids and customs
raids, On the one hand you allow
smugglers to continue, hoaders to con-
tinue and black-marketeers to conti-
nue, you take wrong fiscal policies,

even: fo create a situation in which

there is stagnation in  industrial
growth there is stagnation in GNP,
and at the same time you

expect there should be no rise in
prices? It may be our pious
desire, but unfortunately it is not

possible. Therefore, the moot question
is, how we are going to sort out this
problem. The hon. Member was sug-
gesting. ‘Why don’t youy take over the
entire whol2sale trade in all essential
commodities?”. It may ba a very de-
sirable wish. But do we have the in-
frastructure, do we have the appa-
ratus, do we have mechnism to that
we can take over the wholesale trade?
It is not a new thing to us, At one
particular time, wa took over trade in
one commodity. Mr. Chairman, you
will remember, gt that time you your-
self had taken the initiative. So far as
the wholesale trade in wheat was con-
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cerned, it was taken over. But when
you have the deficiency in your mecha-
nizm, in your apparatus, it is no use
trying to achieve a certain objective
which is very ideal but which you can.
not implement. Indja is not a very
small country. The commodities
which you are dealing with are not
few in number. We have the problem
of difficult terrain also. Mr. Sangma,
when he was making his observations
on this particular Resolution, very cor-
rectly pointed out the difficul terrain
and the transport bottlenecks in vari-
ous tiers of distribution with which we
are faced today. If we completely ig-
nore these facts ang simply say that
we are going to nationalise the whole-
sale trade in all essential commodities
and all the problems will be solved,
Mr. Chairman, Sir in my opinion, we
are expecting too much. Therefor,.
whatever is available to us we can
take the opportunity and improve the
system Certain commodities have been
identified. I have spelt out those com-
modities while answering to questions
in the morning, for instane, standard
cloth, cereals, sugar, kerosene; match
box. If we can build up a network
through fair price shops, through co-
operative societies, and ensure that
these commodities will be made avail-
able Lo the people at reasonable prices,
then it would have some effect so far
as ameliorating the conditions of the
common people and weaker sectiong of
the community are concerned. But so-
far as controlling the nrice is concern-
ed, you will have to take sound fiscal
policies. There is no easy alternative.
You must augment your production,
you must utilise your capacities o the
fullest exfent possible, vcu must iden-
tify the areas where there are cons-
traints on produclion and try to re-
move them. You canot perpetuate
an economy of shortages for all time to
come. Unless we can produce, unless
the difference between demand and
supply is made up by more production,
we cannot have a long-term solution,
a permanent solution In a developing
economy like ours, this should be 12
constant exercise gnd we shall have to
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keep our mind alert to this problem.
So far as shori-term measures gre con-
cerned, one good suggestion has come
from Prof, Ranga. Often it is not
possible for us to say ‘ves' or ‘no’
immediately. It requires some in
depth studies— the dual price policy
in certain commodities, We are having
this so far as sugar is concerned.
Whether we can extent this policy to
.certain other essential commodities,
we have lo examine, and | can assure
him that we will examine this, we
will study this suggestion in its
totality; and it should be possible for
us to arrive at a solution.

Sir, what I can say for the considera-
tion of the hon. Members now is that
‘the solution suggested by the hon.
Mover of the Resolution is not the real
solution. Whatever we can do within
the means which is in our possession,
‘we are trying to do, we are trying to
improve it, and we shall have to con-
tinue to do so. But I do not feel that
merely by nationalising the wholesale
trade in essential commodities we are
going to solve the problem.

Because of these, I am opposing the
resolution.

SHRI N. G. RANGA: Don't we need
the co-operation of all Parties in this
task?

SHRI PRANAB MUKHERJEE: Of
couse, and I am grateful to Prof Ranga
for reminding me that in this area also
we require the co-operation not merely
to get the legislation passedq which is
before the hon. Members but in certain
other areag also.

SHRI SUDHIR KUMAR GIRI
(Contai): 1 express my deep gratitude
to the hon. Members who have
supported my resolution.

I not surprised to expect that the
hon. Minister would bypass the pro-
blem this way. 1 have already pointed
out in my earlier speech that there are
several causes for the price rise. The
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capitalist system of the economy is
bound to lead to price-rise and the
poor people would have to be deprived
of their basic necessities of life. Sg 1
suggested some measures and I expect-
ed very eagerly that the hon. Minister
and hig government would give due
attention to the poorest of the people.
By it is regretted that they have not.

Here the Ministers are roaming in
cars. Here they are rolling in carpets.
They have forgotten the hungry people
who have sent them to this august
place. Professor Ranga who has sup-
porieq my resolution and reguested the
government to take suitable measures
—1 thank him though he belongs to the
ruling party—most probably has not
{orgotten the hungry faces of the peo-
ple. People who live here and the peo-
ple who live in the villages are two
different sets of people having two
different sets of mind. People living
in abundance and people elected to the
House on their support can hardly be
expected to take into consideration the
sufferings of the poor people.

It was made quite clear to us that
the government is wedded to the prin-
ciples of democracy ang socialism. The
Prime Minister, the other day, told the
House that she is also wedded to the
principle of democracy and socialism.
Then if the 70 per cent of the total
population live below the poverty
line, how can democracy be made
workable? If 70 per cent of the total
population remain hungry throughout
their life ang cannot procure the basic
necessities cof life, how would they
cast their vote free from bondages. If -
poverty continues this way it is easy
for the monied man to purchase their
votes. It ig easy for the landlords and
the capitalists to purchase the votes of
these poor people, That is what has
been done in many parts gf the count-
ry. I, therefore, appeal to all the
Members of the House and 1 gppeal to
their good senses so that this pretext or
that pretext should not deprive #he
hungry people of the countryside. If
the government hag really good wishes,
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it can build up the infra-structure and
it can supply the basic necessities of
life 40 the people in the villages at the
uniforms prices fixed up.

17.00 hre,

It is told to us on various occasions
ihat the people belonging to the Con-
gress (I) Party follow the ideals Of
Gandhiji. Therefore, by the name of
Gandhiji, I appeal to those people to
please change the capitlalistic and
feudalistic pattern of society and
engdge their minds to ameliorate the
conditions of the villagers most of
whom live below poverly line. 1
appeal to them 1o bring about a
change in our society in consonance
with the principles laid down in the
Preamble 1o the Constitution of
India. My suggestion to the hon.
Minister, to the Government and to
the learned hon. Members of this
House is, therefore, to give a second
thought to it so that the takeover of
the wholesale trade in the essentjal
commodities must be resorted to and
fair-price shops in a large scale open-
ed in the villages and towns so that
these basic commodities be supplied
io the people at uniform prices fixed
up. What is the harm in fixing up
the prices of these essential commo-
dities? 1If the prices of ithe essential
commodities are fixed up, then 1ihe
hoarders, and the profiteers 'would
not be able to earn such a huge profit
as they can do today. So, my Reso-
lution stands and ] again express my
deep gratilude for and pay respects
1o those who have given their thought
to the hungry people of the villages
and supported my Resolution.

MR, CHAIRMAN: I have now got

two amendmentg from two hon.
Members—Shri Mool Chand Daga and
Shri Kamla Mishra Madhukar. Unless
they are willing to withdraw them,
I shall have to put the amendments
to the vote of the House,

SHRI KAMLA MISHRA MADHU-
EAR (Motihari): 1 am pressing mYy

&
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amendment and I want to speak om
that.

MR. CHAIRMAN: Let me first put
the Amendment of Shri Mool Chand

Daga. That in the resolution,—
(i) delete “take over wholesale
trade and”

(ii) add at the end—

“as goon as possible” (1)

I think he is not present, 1 will have
to put it to the vote of the House.
and

Amendment was put

negatived.

The

MR CHAIRMAN: Now I shall put
amendment No, 2 moved by Shri
Kamla Mishra Madhukar.

SHRI KAMLA MISHRA MADHU-
KAR: 1 have not spokep on it.

MR. CHAIRMAN: I think at this
stage, there is no speech made. I
think at that time I did give enough
time.

Y ®aw fay muwy —d - WRE
FEA0 ATZA E, WS HYET 97

a® AE )T awA & wwwAr g fE gEa
seary wrA faar s, gafed & wro & giee-
T Fr QW FEAT |

=t wax wawt ; (g1aer) @ ag dfed

awiafa afiEg : FoTg & wEoTAE #)
HEAH 9% & § |
“That in the resolution—

for ‘to take over wholesale trade
and curb the price rise by ensuring
supply of all the essential commo-
dities at reduced prices through
fair price shops.’

substitute ‘not only to take over
the wholesale trade but the pro-
duction of essential commodities
may also be brought under Govern-
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ment control and ensure the supply
of all the essential commodities to
urban and rural population through
fair price shops under the super-
vision of committed persons’ (2)

1 shall now put amendment No. 2
moved by Shri Kamla Mishra Madhu-
kar to the vote of the House.

The Amendment was put and
negatived.

MR. CHAIRMAN: Now, I put the
Resolution moved by Shri Sudhir
Kumar Giri to the vole of the House.
The question is:

“This House notes with grave
concern the abnormal rise in prices
of all essential commodities of
human life, such as food-grains,;
pulses; edible oils; cloth; kerosene,
coal, etc, in the country ranging
between 20 to 40 per cent within
a short span of time and calls upon
the Government to take over whole-
sale trade and curb the price rise
by ensuring supply of all the essen-
tial commodities at reduced prices
through fair price shops,”

Those in favour may say ‘Aye.’
SOME HON. MEMBERS: Ave.

MR. CHAIRMAN -
may say ‘No.

Those against

SEVERAL HON. MEMBERS: No,

MR. CHAIRMAN: Noes have it

.....

SHRI SUDHIR KUMAR GIRI: No,
Ayes have it, I want division.

MR. CHAIRMAN: Al
the lobbies be cleared.

right, let

The lobbies have been cleared, I
will put the Resolution to the vote
of the House: The question is:

“This House notes with grave
concern the abnormal rise in prices
of all essential commodities of
human life, such ag food-grains,;
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pulses; edible oils; cloth; kerosene,
coal, ete, in the country ranging
between 20 to 40 per cent within
a sBort span of time and calls upon
the Government to take over whole-
sale trade and curb the price rise
by ensuring supply of all the essen-
lial] commodities at reduced prices
through fair price shops.”

The motion was mnegatived,

17.11 hrs.

RESOLUTION RE. CENTRE-STATE
RELATIONSHIP

MR. CHAIRMAN: The House will
now take up the Resolution on Cen-
tre-State Relationship to be moved
by Shrimatji Suseela Gopalan. Before
1 ask her to move this Resolution,
the House has to allot time for this
Resolution, The House agreed? to
allot itwo hours for the earlier Reso-
lution, If the House agrees, we may
allot two hours for this (Resolution
also.

SHRI SAMAR MUKHERJEE (Hgow-
rah): This is an important subject;
it will not be over during this ses-
sion.

MR, CHAIRMAN:
may agree for two hours..~ Though
time for the earlier Resolution was
extended, yet there were no speak-
ers. We may, therefore, agree to
{wo hours initially,

SHRI SAMAR MUKHERJEE: All -
right,

Initially, we

MR. CHAIRMAN: So, I take it
that the House agrees to allot two
hours for this Resolulion.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF.-
AJRS AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI 'P. VENKATASUBBAIAH):
There is a discussion under Rule 193
to be taken up at 6.00 P.M, to be




